CENTRAL ELECTRICITY REGULATORY COMMISSION
NEW DELHI

Coram:
1. Shri Ashok Basu, Chairperson
2. Shri Bhanu Bhushan, Member
3. Shri A.H.Jung, Member
I.LA. No. 67/2006 in
Petition N0.67/2003
(SUO MOTU)
In the matter of
Bringing generating stations of Central Public Sector Undertakings

(CPSU’s) supplying power to single beneficiary State under provision of
Availability Based Tariff (ABT).

ORDER

The Commission in its order dated 4.7.2005 had decided to implement
Avalilability Based Tariff (ABT) on all single beneficiary generating stations in the
central sector, which included Talcher Thermal Power Station owned by NTPC
Limited, a generating company owned or controlled by the Central Government
with effect from 1.12.2005 and ABT was in fact implemented w.e.f. 1.12.2005, as
directed by the Commission. The interlocutory application has been made by
Grid Corporation of Orissa (GRIDCO) to keep in abeyance the implementation of

ABT.

2. Vide order dated 7.12.2006 in the I.A., Orissa State Load Despatch Centre
(OSLDC) was directed to file detailed report latest by 31.12.2006 on the
declaration of capacity by NTPC for Talcher TPS, the schedule given by OSLDC
and actual generation at the generating station and whether NTPC had resorted
to gaming at any point of time.
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3. Orissa Power Transmission Corporation Limited under whom OSLDC
functions, vide its fax message dated 30.12.2006 (received on 4.1.2007) has
submitted that data pertaining to actual generation is to be collected from
GRIDCO and a report on whether NTPC resorted to gaming could be prepared
after the receipt of actual generation data. It has been stated that the process will

take some more time and for this purpose time up to 31.1.2007 has been sought.

4. The request made by the Orissa Power Transmission Corporation Limited
is allowed. Let the details called for by order dated 7.12.2006 be filed by

31.1.2007 as prayed for. List this petition on 13.2.2007 for further directions.

Sd-/ sd-/ sd-/
(A.H.JUNG) (BHANU BHUSHAN) (ASHOK BASU)
MEMBER MEMBER CHAIRPERSON

New Delhi dated the 8th January 2007
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